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CELTRAL ADMIN ISTRATIVE TRIBUNAL
BOMBAY BENCH

Original Application No. 1035/96

Transfer Application No.

Date of Decision Z/ <. 97

V.D-ﬂhayabar & 01‘8. Petiil.ioner/_s

3 i S P C“ . s, 4
hri S.FP.3axena Advocate Eor
the Petitiofiers

Versus

~ Union of India & Orsy

.Respondent/s

Shri ReK.Shetty Advocate for
the Respondents

CORAM s
Hon'ble Shri. B.Se.Hagde, Member (J)

‘Hon'ble Shri. P.P.3rivastava, Member (A)

(1) To be referred to the Reporter or not ?

. (2) Wnether it needs.to be circulated to I)ﬁ
: other Benches of the Tribunpal ?

(B.S.HEGDE)
MEMBER (A) MEMBER (3)




BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

MUMBAI BENCH, MUMBAI

BA.NC. 1035/96

ﬁfmrthiﬁ_;hg day_of

CORAM: Hon'ble Shri B.S.Hegde, Member (3)
Hon'ble Shri P.P.Srivastava, Member (A)

o,

3.

2,

3

7&“1¢~—1997

V4D oDhayabar,
Technical Officer 'A?,
A QR .B:QE ., PaShan,
Pune,

P.RJDilpak
Technical 6fficer'A',
A-R-D.E., Pashan, Pune.

K.Gopilley
Technical Officer ‘At
AR oB?oEo, Pashan, pUﬂBo

Advocate Shri S.P.Saxena

Union of India

through the Sgcretary,
Ministry of Defence,
D.H QP oﬁo’ NBU Delhi".“

The Scientific Advisor,
Ministry of Defence,
DHQ P.C., New Delhi,

The Director,
AR DoEo,Pashan, Pune.

By Advocate Shri R.K.Shetty
CQG.S.C.
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Applicants

Respondents

(Per: Shri P.P.Srivastava, Member (A)

The applicants in this 0A, are working as

Technical Officer Grade 'A' (Group B post gazetted)

in the scale of Rs,2375-3500 under Respondent No,3,

The applicants have been reverted from back date

vide the respondents® order dated 1172996,

The

names of the applicants are appearing at S,Mo, 14,

21

and 23 of the order, They have also been trsated
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as promoted from the post of Chargeman~I to
Rsstt, Foreman at page 20 of the OA, at Exhibit
'A-1!' fProm back date. The applicants thereafter
were promoted to the post of Senior Technical
Assistant vide the order dated 25,9.1996 in the
scale of Rs{1640-2900. The applicants have
challenged the reversion ordsrs dated 11,2,1996
and the subsequent promotion to the post of
Senior Technical Assistant vide order dated

25791996 in this OAg

278 The issues involved in this OAy ara(;:j
identical in OA.NO. 1027/96 and both the parties
have agreed that the outcome of OA.NO. 1027/96
would also determine the outcome of this OA,
After considering various arguments, a final
order is passed in OA.NO. 1827/96, a copy of the
order is attached along with this judgement,
Accordingly; we are disposing of this OA, in
terms of the final order passed in 0A.NG. 1027/96

in para 16 and order as under i=

In the result, we quash the
order qu}tha applicants dated 11,9,1996
at Exhibit 'A=-1', UWe also gquash the promo=-
tion order qua the applicants as Senior
Technical Assistant placed at Exhibit ‘'A.2!
being consequential order’y The respondent@
administration would be at libarty to give
a show cause notice to the applicants and
invite their representation on the same and

after considsring the same, they may pass a
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{P.P.SRI

speaking order, The applicants would

be required to file their reply to the
show cause notice within a period of

one month frem the date of receipt of
shouw cause notice, Thse applicants

would be at liberty to approach the
Tribunal if they are aggrieved by the
final order passed by the respondents,
if so advised, The OA, is disposed of
with the above directions with no orders

as to costs,
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(B.S.HEGDE)
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MEMBER (A) MEMBER (J)
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